i

Affidavit to be Furnished by the candidate along with Nomination Paper

Before the Returning Officer.

For election to Bilar Legistative Assembly (Name of the House)

From 177 - Harnaut Constituency (Name of the Constituency)

| Hari Naravan Singh son ol Late Shivdutt Prasad Aged 72 (Seventy Twao) vears, resident of Fill-
Mahmadpur, P.O-Ramghat Bodhi Bigha, P.5.-Nagarnaussa, Dist.-Nalanda, Pin-801 3005 (mention Tull
postal address), a candidate at the above Election, do hereby solemnly affirm and state on oath as under:-
{Strike out whichever is not applicable)
.1 um a candidate set up by Jamta Dol (United) (name ol the political partyi/am contesting as an
Independent candidate.

2. Details of PAN und status of filling of Income tax return -

§1 | Name Permanent Account “'IL financial vear for which |Total Income shown In
R L Number (PAN) tlu. last Income Tax returm Income Tax Beturi
[ | | has been filed | in Bupees)

i (a) Self | AMOPS2420. | 200 6-2017 | 6 13,508/ -

V(b)H.ULY | AACHHS913D 2016-2017 . 6.83,756/-

| 2. | Spouse NIL NIl B MIL

1. | Dependent-] NI [ NIT ' NIL

4 | Dependenm-2 | NII . NIL f NII

5. | Dependent-3 ... Ml NIl [ M1

3. The following case(s) is/are pending against me in which cognizance has been taken by the court :-

SL | Offence Description
{a)| The details of cases where the court has
taken cognizance, Sections of the Act and MIL.

description of the oflence for which

| cognizance taken | |

(b} | Name of the Court, Case No. And Date of M
order taking LUEI'!'I.".H.I'[LL

Details of Appeal{s) x‘sppl!mimnh} for

revision (il any) filed against the ahove bt i

| order(s)

!
4. Case in which 1 have been convicted by a court of law (other those referred to in Form 26} :-

[qa1 | The details of cases, Sections of the Act and

deseription of the offence tor which NIl
convicted : .
(b | Name of the C ourtis), Case No. and Datels) M
[ l.l! orderis) |
i¢) | Punishment imposed : NI



5. That I give herein below the details of the assets (movable and immovable ete.) of myself my spouse and all
dependents :

P

(i)

A, Details of movable assets :
MNuote -

F

|. Asséts in joint name indicating the extent of joint ownership will also have 1o be given,

2

Name of Bank/Institution and

Nk

Branch are to be given.

. In case of deposit/invesiment. the details including Serial Number, Amount. Date of Deposit. the Scheme

Value of Bank/Share/Debentures as per the current market value in Stock Exchange in respect of listed

companies and as per book in case of non-listed companies should be given.

oy

| [J:scriﬁiinn

Cash in hand

{ii)

Details of Deposits in Bank
accounts { FDRs, Term
Deposits and all other types of
Deposits including saving
accounts ), Depaosits wath
Financial Institutions. Mon
HBanking Financial Companies
and Cooperative societies and
the amount in cach such

deposit.

TGkl

i)

Details of investment in
HBonds, [ebentures:/shares and
units in companiesMutual
Funds and other and the

| amount. W
[Details of investment in NS5,
Postal Savings. Insurance
Policies and investment in any
Financial Instrument in any

Self

Rs. 165K/

Dependent, here means a person, substantially dependem on the Income of the candidate.
Details including amount is to be given separately in respect of cach investment,

| Deposit in Bank 5.8, Alc

(2] S.B.1. B.V.M. Patna

Ade N~ I0E39H 35241

de 31032007 Rs. 9,74 4550
(bh .. B. Chandi {Malanda)

AL M- D000 FE TTIRS

de, 31032007 Re. 17603
(] MBLGE. Ramghat (Malanda)

At Mo, =TAARG ODMEOTE

da. 310327 Rs. 5472110
(d1 5B B Block, Mana

Al Mo -5 1024 2158

. AL0AHNT Rs. 4,238/
{e) G0, Patnn

A Wi | 3006042

bt 32017 Rs. 36,875/
(1) Post Offic Dhanawt. Pama

Al No.-TI8912 1897

de 30201 Rs. non-

5 Years 1.1 With Post office

Shaya Magar, Patna

Ade Mo, -5 TI0H

. 127122005 Rs. 150,000~
% Years T.D, With Post office

5!1:\}“ Nug.'l,r_ ntna
Aldg Mo 356081540

dr, HRnazni T

F.I¥ in Bank

.81 5.K Puri Patna
Ale Mo-1 1330086406
du, U1 22000

K. 150000/

Hs. SHIMHN-

PGB hands (Nalanda )

| A M- L ADDOODG D000 45
| o DR Rs, 2,25, [HHN-
| Lonn To Sunil kumar
| (Savino Engicon Pyi. Ltd. Patna)
. AT R, 500,000/
Toral

Tata Mutual Fund
Foaligr Mo, -3400850025  Rs. 4,99, 000/
dt. 2700 17201 5% 05102016

S0 Lite

Financial Insurance in Post
office or Insurance Company

and the amount,

Hs, 31.25.4820

HP":I'-I l"" -':I-u-n:.u Thij iadied | jmiahnn
R 55000 [ NJL | NIL | NIL |
Depasit in Bank 5.6 Alc | [
Ade Mo -T4ER 100001970 | |
MR, Famighar |
IMalanda)  Hs. 37(HM)-
| |
F.l¥in M. B.GR. | wrir s :
Ramghat (~alanda) NIL | NIL | NIL
LD Mo 330878
e 161 272015 B b 00000/
Total R, 6, 57,000
| NIL NIL | NIL | NIL |
| |
MIL MIL | NIL | WIL
| |
BES. S |



) | Personal loans/advance given | |_ |
10 Ay person or entity | ‘
| including firm, Company, NIL NIL | NIL | NIL | NIL |
Trust etc. and other receivables & | |
trom debtors and the amount. — 1
{vi) | Motor Vehicles! Aircrafts/ il 5“"'!'-'_';' VX
Yachts/Ships (details of Make. | ﬂ?ﬁﬂi B RORO00 NIL NIL | NIL | NIL
| Registration No. ete, Yearof mike 201 s 18,45,000)-
. | Purchase and amount) Total Fis. 27,54, 0000 o )
{vii)  Jewellery, bullion and valuable Sl ”'“m‘:'“‘ézgﬁ
+ x N o = Canld Oyrmaments Cilue . J - | w1
thing {give details of weight %5 g, Vilhia Rs. 160000 | Silvar Ornaments 600 gms NIL | NIL | NIL
and value) Value Ha. 25,000/-
_ B 1. | Total  Rs. 285,000 |
iviii)f Any other assets such as value | Indeterminate  share in HUF, .
A ! | property
of claims/interest, | (2} Ciotd Omamens
| 250 g Yalue Rs. 725 (4MHK-
E £ Years T.00, With Post aflice
| g} Shava Nagar. Paina
Ale No-S1005059
g, RS Hs. 100, D
(b1 Shaya Magar, Patna
e M =S 1005 |
d 1212020 5 R, 150,000 B
1] Shava MNapar, Palna MIL WIL | NIL | NIL
& N -15A00TSHTY
dt 10s 21T Hes. 150,000
S Wikh Past office G.P.O Patna
(a) Reg, Mo~ B5EIR
dr. 260772013 Rs, 450000
ib) Ree. No.- 141351 .
dr, BRO32003 Hs,  5504MN- | |
M.LS With Past affice | |
(a1l k. Secter. Pamna |
Ade Mos1122 18
| et MRS s, 450,04 -
ikl ko Secier, Faina |
Ade No-112215
di. A0S Hs. 450,000/
.0 With Past office |
la) K. Secler, Poina |
Al Mo -HI8TH Hs. 756000
dt I0ME20015 10 A0E2017 |
| (ap K. Sewter, Mo
A MNo-BETH Rs. 75000/ |
| dr, 30032015 1o 3032017
Depuait in Bank 5B, Ale |
{a) S.H.1 K. Block. Paina
I Ade Wo-a b 3438541 |
3 | e 31 U327 Rs, 538527/
Cash in Hand Hs. 58,000 |
Towl _ Bs 2864727 | R i 1
{ix) | Grross Total value T Hs. 1,0048,209- | Rs. 9,77, 0HHY- i
B. Details of Immaovable assets ;

51
Mo,

1}

Note i-

I. Properties in joint ownership indicating the extent of joint ownership will also have to be indicated.
2. Each land or building or apartment should be mentioned separately in this format,

Dese r'ip-t'ﬁm -
Agricultural Land
Location(s)

Survey Mumber(s)

Self

| Indeterminate share in H.L.F.

Property
Agriculural Tand ar Mahamadpur,
PO -Ramighat,  PoS-Magamsussa
(Nalandal

NIL

NIL

Spouse| Dependent- l_};:?ends:nl_ihépt:nllrl"l:
[ 2 {3

NIL | ML



(i)

(i}

_[_i\-. ) 1

Area { Total measurement in acres) NIL bl NI NIL
9.8 acre

" Whether inherited property Yes NI NIL NiL NIL
(Yes or Noj ” L _— il
Date of.purchase in case of self NIL NIL NIL NIL MNIL
acquired property | [ |
Cost of Land (in case :JFPuthHM:] al

| the time of Purchase . ML | MIL NIL NIL NIL
Any Investment on the land by way |
aof du:t-elcrpmcm Construction ete, ML MNIL il CMNIL | NI
Approximate Current market value, = _RE 40250000 | MIL NIL NIL NIL
Non-Agricultural Land Indeterminate share in H.LLF,
[.'mmm“tﬂ .1uF:-mmla.m1 al Mauza Paharipar
Survey Number(s) Patma Khatn N -374. NIL NIL NIL NIL

Khashra M- 786 Purchass
| de o000 & 27042010
Aren 4.5 Katha s, 1000060 -

Area (Total measurement in Sq.fL) iRam NI | ML | NI | NI
Whether inherited property N NIL TN NIL NIL
(Y5 or Moj | . —— ) mepica SH ===
Date of purchase in case of self Rt Ni:- 224, :ihﬂé-hm No-786 | MIL NIL NIL NIL
acguired property Murs B;'ﬂ]-‘l.l'll:ﬁm”u&
Cost of Land l:i:r_'u.sr of Purchase) at s, DMK | |
the time of Purchase MIL NIL NIL NIL
kil - S——— - { - - e e
Any Investment on the fand by way

| of development. Construction ete. | NiL NIL | ML NIL | NIL
Approximate Current market value | . Rs. 48.00,0000- | MIL NIL. | NIL | NIL
Commercial Buildin M= Agricultural Bind ag ]

i Muhamudpar, IFO0 - Romghag, i
ﬂgz;:ﬂ:‘i?pa“m:mﬂ P H.-hugﬂpn'lﬂl.l.‘MINNWI-ﬂI:I | ik ik bl Pk
Survey Number(s) A | o .

| Built up Area (Total measurement in Godown Arca 10000 5q 0. | NI NIL NIL NIL
Sq.ft) 2 S | b =
Whether inherited pmpcl't\ Yes | NIL NIL el ML
(s or MNo) . L Jalai
Date of purchase in case of self NIL NIL NIL MIL | HNIL
acquired property e |
Cost of property {in case of |
| Purchase) at the time of Purchase NIL | HWIL NIL | NIL | NIk
| Any Investment on the property by development Rs. 10,00,000/-
| way of d::l.-c:tupmenl. Construction | Vear-2008 ML NIL NIL | NIL
| et
A.gpmxmmte Current market value. : = ~ Rs 0250MK- | MIL WIL [ NIL NIL
Residential Buildings | Indeterminnate share in H.LLF,
(Including apartments) mm —— o | NIL | NI MIL NIL
'-Mhml:"' I! “Muhamadpur, PO -Ramghil, P&~ {
Survey Number(s) Magamausss [Nalanda) | ) .
Area (Total measurement in Sq.f.) S00Sgm. | MIL NIL ] ML NIL
Built up Area { Total measurement i 2000 Sqft. NIL NIL NIL NIL
Sqft) iy I _— _
Whether inherited property Yes MIL NIL NIL NIL
{YesorNoj =
Dmeofpurchas: in case of self NIL MIL MIL 1 NIL MIL
acquired property VI —, 1
Cost of property (in case of |
Purchase) at the time of Purchase NIL NIL NIL | NIL NIL



3

.h:n

{vi)
LI

6. | give herein below the details of labilities! dues to public financial institutions and government :-

A'n} Imvestment on the land by way
of development. Construction ele,

.-_'J_;Elp.r\_n:ﬁi_malt Current market value.
Other (such as interest in property )

Total of Current Market value of
(1) iy ) above

dl.'l-'l.'ll.}pl'l'l-l:.l.'ln.l.:['.l!.i. i.ﬁ-.l.'H.l.l.erl.-'-

Year-203
""" B, 40,00,000/-

Wil

R, AR50, 00~

TN

NI
Hil
NI

NIl
NIL
MIL

I

==l
‘ NI
I

Il

NIL
NIL

NIL

NIL
NIl
NI

‘ NIL

(Note: Mlease give separate details of name of Bank, Institution, entity or individual and amount for each item )

sl
."‘\.l.:l.
| o |

| Amount outstanding
| Nature of loan

Any other lability

| Grand Total of liabilities

't-ﬂi’

| Wealth Tax Dues

Service Tax Dues [

| Accommodation

W
Dues 1o department dealing

[Resecription ‘

Lown or dues (o

B Financial institution|s
Mame of Bank or FI
Amount outstanding
Mature of loan

Loan or daes to any
individuals/Entity other than
mentioned in (i} above,
Mameds)

Government ies :
Dies 1o department dealing

with government

[ues 1o department dealing
with supply of water

= === Cim— ] L
Dues wr department dealing
with supply of electricity

with supply of
lelephones/Mobiles

Dues to department dealing
with government transport
{including aircrafts and

helicopters)

Ineome Tax Dues

Municipal/Property Tax Dues
Sales Tax Dues

Anv other Dues

Grand Total of all Govt, Dues |

Selt

[ Car Loan From Bihar Yidhan
Mandal. Paina di.- July 2016

LCR VTRUR T

Car Loan Catstanding
i -303200]7

Ris.- 850,00 -

MIL

Ml

ML

MIL

NIL

NIL
NIL
NIL
NiL

NIL

spouse Dependent !!‘Jepcndcnllllcpcﬂd.:nt

NIL

|

NIL

MNIL

MIL

bl [

NIL

il

MIL

MIL
I

NIl

I"\ulli.

MNIL

MIL

MIL

4

NIL

I NIL

NIL
NIL
N
L ONIL
NIl

MWIL

NIL

NIL

MNIL

e 850000/ | NIL | NIl

NIL

-

NIl

NIl

MIL

el

ML

il

el

Ml

NIL

NI
Nl
MIL
et
NI
Al
ol

2]
[

|

Ml

NIL

NI

NIL |

M
Wil
NIL
mmm—
ML

mll

NIL
NIL




7. Details of profession or oceupation

Self MLL.A, Bifer, Patra,

b.  Spouse House wifie,

K. My educational qualification is as under :

*
]

iGive details of highest School/University education with full form of the certificate/diploma’degree course.)
(Marmne of the School/ College/University and the year in which the course was completed. )

B

:[' | Course Completed | Year School'College Board T niversity
0. |
il :

I. | Matriculation | 1960 | Bapu High School. Chandi (Nalanda) B.5.5.E.B. Fatna

= —_— t

2. | Graduation 1965 | Malanda College, Bihar Sharif {MNalanda) Magadh University, Bodh Gaya

9, ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE :

Mame nfthc C andldatc

5 l-ul] postal address

Mumber and Name of the constituency and state

T
d

MName of the Political party which set up the |

candidate [ntheru-lw wrile II]deﬁl‘l-Iit!l'il [

{a) Mumber of cases in which conviction order |
passed (other than those referred to |

Form 26)

! Sri. Hari Naravan Singh

l Vill-Mahmadpur, P.O.-Ramghat Bodhi Bigha, P.S.-
| Magarnaussa. Dist.-Nalanda, Pin-801305

177, Harmaut, Malanda (Bihar)

z = SIS TRt -

:b] Total number of Pem:lmg cases where the

court({s) have taken cognizance,

PAN of

{a) ('andld.ate ‘ iy Solf
{u] H L, J-

(b Spouse

| ic) Dependents

Janta Dal {United)
NIL
1
I .
NIL
| Year for which last Total Income shown
: Income Tax Return filed (2016-2007)
| AMOQPS24200 6,13,568/-
AACHHSY13D 6,53, 756/- [
NIL MIL '
ML NIL |.




¥ Details of Assets and Liabilities in Rupees

Deseription Self = Spouse Mapassnri-| oo = i:lqmdm i
t gt T bttt — —l I NN T E—
A | Moveable NIL NIL | NI
- . L 9,77, 000
Asset. (Total value) Ee L 005205 Rs. 9,77, | l

B Immovable S
:Amﬂ.

i} Purchase Price and
Development cost of ’ | )
R, 48,00, b= NIL MNIL NIL NI
Immovable Property [
{ Total Walue)

{i1] Approximate . : _
! - N NIL
Current Market Price Rs. 148,500,000 NIL NIL i NIl

of Asset.(Total Value)

8. | Liabilities | . :
AL | Government dues <
: IIL ML MIL MIL MIL
! { Total) NI
B Loans from Bank, Rs. 850,000/ Wil | mIL. | MWIL NIL

Fimancial Institutions
and vther [ Total) y |

! | ) |
I‘J | Highest educativnal gualification : |

iGitve details of School/University education with full form of the cenificate/diploma’degree course )
| iMName of the School/College/University and the year in which the course was completed.) |
| |
| Graduation in Nalanda College, Bihar Sharil (Nalanda) from Magadh University, Bodh Gaya, in years '

1965,

— = —

VERIFICATION
. the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and correct
the best of my knowledge and belief, no part of it is false and nothing material has been concealed there from. |
further declare that;
ial There is no case of conviction or pending case against me other than those mentioned i items 3 and 4 above;

(b1 L my spouse. or my dependents do not have any asset or lability, other than those mentioned in nems 5 and 6

above.
Verified at Parma this the 27 day of March 2018,
ATUH vr@&
2G| 2l 2oz
(Hari Naravan Singft)
DEPONENT
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